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PREFACE 
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RESUME' OF WOH DONE BY Wi' SABIIA DURING THE THIRD SESSION (pARTS I • 
D), AVGVST-OCTOBER, .". 

1. DURA nON OF SESSION 

PART I 

Date of commenc:emcnt 

Date of adjournment liM die ...................................... , ..... . 
Total number of days of Session ........................................ . 

Number of days of Sittings 

Number of hOUR of sittings 

Date of commencement 

Date of adjournment 

Date of prorogation 

Total number of days of 5Cssion 

Number of days of sittings 

Number of hOUR of sinings 

PART II 

7th AUlUSt, 1990 

7th September, 19\10 

32 days 

21 days 

141 houn 19 minutes 

lst October, 1990 

5th October, 1990 

"II th October, 1990 
5 days 

3 days 

21 hoUR 41 minutes 

"1bc Third Seaion of Lok Sabba COIIIistina of two pUts COIIIIIIeIICOd its Bininp on 7th 
AUJUSt, 1990 BOd was proropcd on the 11th October, 1990. 
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SI. 
No. 

.1. 

2. 

3. 

4. 

s. 

4. CALLING AlTENTION 

Subject Name of 
Member 
who called 
attention 

Situtation arising out of agitation Smt. Geeta 
by employees of lhe All India Mukherjee 
Institute of Medical Sciences caus-
ing hardship to the patients and 
the steps taken by the Government 
to reiolve the issues involved. 

Situation arising out of the threat Sh. Laeta 
to the. security of the country by Umbrey 
Naga insurgents and the steps 
taken by the Government in that 
regard. 

Situation arising out of the closure Sh. Ajit Kuma! 
of Barauni. Guwahati and Bongai- Panja 
gaon oil refmeries as a result of oil 
blockade agitation by the All 
Assam Students Union and steps 
taken by the Government in re-
gard thereto. 

Situation arising out of the re- Prof. Vijay 
poned diaapperance of seventy Kumar 
Maruti vehicles during transit from Malhotra 
the factory to showroom and ac-
tion taken by the Government in 
regard thereto. 

Reponed delay in taking decision Sh. Harish 
regarding extension of cotton Rawat 
monopoly procurement scheme to 
Mabarashtra thus affecting the eot-
ton Jl'owen and the steps taken by 
the Government in that regard. 

18 

Name of 
Minister 

Date when 
taken up 

Sh. Rasheed 
Masood 

10 and 
1~8-1990 

Sh. Subodh 
Kant Sahay 

22-8-1990 

Sh. M.S. 
Gurupadaswamy 

29-8-1990 

Sh. Ajit Singh 

4-9-1990 

TIme 
taken 

H. M. 

19 

o 48 

06 

o 43 

Sh. Sharad Yadav 0 23 

6-9-1990 



S. DIVISIONS 

No. of divisions held durina the 3rd Seuion 

Part I ................................................................................... ............................ l. 

Part II ............................................................................................................ 4 

19 

346JLS-7 



6. flNANClAL BUSI~SS 

Subject Date of 
presentation 

Supplementary Demands for 
Grants in ~espect of Budget 
(Railways) for 1990-91 

21-8-90 

Date of 
discussion 

5-9-90 

(ii) Genertd Budget 

Supplementary Demands for 
Grants in respect of Budget 
(General) .for 1990-91 

16-8-90 5-9-90 

(iii) Budget in rupeet of Suue under Pruident's rule 

Budget (Punjab) for 1990-.91 13-3-90 
(2nd Session) 

20 

3-9-~. ~ 
5-9-91.\1 

.Discussion and 
voting on 
Demands for 
Grants 

TIme 
taken 

H M 

o 10 

o 04 

4 30 



Sl. 
No. 

1. 

2. 

3. 

4. 

7. LEAVE OF ABSENCE 

Name of Member 

Shri Atinder Pal Singh 

Shri P. V. Narasimha Rao 

Shri Y. S. Mahlljan 

Shri Vllmanrllo Mahadik 

Period for which 
leave granted 

19-3-90 to 
15-5-90 

7-8-90 to 
10-8-90 & 
16-8-90 to 
7-9-90 

7-8-~ to 
10-8-90 & 
16-8-90 to 
7-9-90 

7-K-IX) to 
10-8-~ & 
16-H-~ to 
7-<J-IX) 

21 

Date when 
leave granted 

31-8-1990 
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11. PAPERS LAID ON TIlE TABLE 

<a) By Govemmeat 

Part I ................................................................................. _ ...................... 659 
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(b) By Private Memben ........................ _ ............ , .............................. _ . . . . . . . . ... . .. NIL 
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12. PETITIONS 

Presented by memben Four 
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14. QUESTIONS 

(i) Sta,"d Questions 

(a) Number of Questions put down in Question List' for Oral 
Answers. 

(b) Number of Questions orally answered. 

(ii) Shon Notice Questions 

(a) Number of Questions put down in Short Notice Questions List. 
(b) Number of Shon Notice Questions orally answered. 

(iii) Unstarred Questions 

·446 

(a) Number of Questions put down in Questions List for written 
answers. 

··5173 

(b) Number of Questions for which written answers were laid 
including those put down for oral answers but not reached for 
oral answers. 

(iv) Question Under Rule 40 

(a) Number of Questions put down for oral answer. 
(reply laid on the Table) 

·Includes 6 Starred Questions deleted/transferred from one Ministry to another. 

··Includes 80 Unstarred Questions deleted/transferred from one Ministry to another. 

29 

5447 
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IS. RESIGNATION BY MEMBER 

Name of Member State Cunstituency Date from wbicb 
accepted by 
Speaker 

Sbri Vilbwcadra Siqh Raj_thaD Bharatpur 30-8-1990 
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DISCUSSIONS ON MATTERS OF URGENT PUBLIC IMPORTANCE 
FOR SHORT DURATION UNDER RULE 193 

1. No. of notices received 

2. No. of discussions admitted 

3. No. of discussions held 

4. No. of discussions remained 
Pan-dUcuucd 

5. Total time taken 

SUMMARY 

37 

661 

6 

6 

3 

26 hours 53 
minutes 



18. SITnNGS OF LOK SABHA 

S. Subject Date on which 
decided No. 

1. Cancellation of Sitting fixed for 
Monday, the 13th August. 1990 

8.8.1990 

2. 

• 

Cancellation of sitting of the House '1. 10.1990 
on the 3rd October. 1990 on account of 
Prophet Mohammed Sahib's Birthday 
(Milad-un-Nabi) . 

38 

Remarks 

Business Adviaory Com-
mittee in its 13th Report 
int~, alia"recommended for 
cancellation of sitting fixed 
for Monday, the 13th 
August, 1990. On the mo-
tion moved by Dr. Lu-
minarayan Pandey. the re-
port was adopted by the 
House. 

Announcement was made 
by the Deputy Speaker. 



S. 
No. 

19. SPEAKER/DEPUTY SPEAKER/CHAIRMAN 

AMO/UIUmDIII/OblervlJlions/Refenncu 

Subject By whom 

PART-I 

1. Reference to the 48th anniversary of the 'Quit India' 
movement and homage to the martyrs who sacrificed 
their lives for the freedom of the motherland. 

2. 

3. 

4. 

5. 

Reference to the 45th anniversary of the dropping of. Speaker 
atomic bombs on the Japanese cities of Hiroshima and 
Nagasaki and homage to victims of the atomic 
holocaust. 

Reference to successful testfiring of surface-to-air mis- Speaker 
sile 'Akash'. 

Announcement regarding fixation of time for tabliog Speaker 
notices at 10.00 hrs. instead of 10.30 hrs. for making 
submissions after the Question Hour. 

Valedictory reference on the conclusion of the lst part Speaker 
of the lbird session of Ninth Lok Sabha. 

PART-II 

Date 

9.8.1990 

16.8.1990 

23.8.1990 

7.9.1990 

6. Announcement - regarding cancellation of sitting of the 
House on the 3rd October, 1990 on account of Prophet 
Mohammed Sahib's Birthday (Milad-un-Nabi) 

Deputy 1.10.1990 
Speaker 

7. Valedictory .reference 00 the conclusion of the 2nd Part 
of the lbird session of Ninth Lok Sabha. 

Speaker & 5.10.1990 

39 

Minister of 
Parliamentary 
Affairs 



20. STATEMENTS 

(I) sa"uDnlll ... I ... by MIIdIten lIDder Rille 372 

SI. 
No. 

Brief Subject Name of 
Mini.ter 

1. Decisions on the MandaI Com- Shri Vishwanath Pratap 
mission Repon Singh 

2. Qlste clashes which took place· Shri Mufti Mohd. Sayeed 
in Panwari village in Agra Dis-
trict (U.P.) in June, 1990 

3. Position of Indians in Kuwait Shri I.K. Gujral 

4. Developments in Pakistan Shri I.K. Gujral 

5. Non-inter locked working of Shri George Fernandes 
Sahibabad station 

6. Assault on nuns of the SI. Shri Mufti Mohd. Sayeed 
Mary's Convent School Gajrau-
la (Moradabad District), U.P. 

7. Government Business for the Shri Satya Pal Malik 
16th and 17th August, 1990 

8. Government Business for the Shri Satya Pal Malik 
week commencing the 20th 
August, 1990 

·9. Position of Indians in Kuwait Shri Hari Kishore Singh 

Date 

7.8.1990 

8.8.1990 

8.8.1990 

8.8.1990 

8.8.1990 

9.8.1990 

10.8.1990 

17.8.1990 

17. 8. i,99O 

Time 
taken 

H M 
o 04 

o 04 

o 01 

o '01 

o 05 

o 05 

o 01 

o 01 

o 22 

10. Pakistani firing across the line Shri Vishwanath Pratap 21.8.1990 0 02 
of cOntrol in Machhal sub-sec- Singh 
tor in Jammu and Kashmir on 
20th and 21st August, 1990 

11. Cenain measures to conserve pet- Prof. Madhu Dandavate 
roleum products in the country. 

12. Visit of the Minister of Exter- Shri I. K. Gujral 
nal Affairs to Moscow, 
Washington, Amman, Baghdad 
and Kuwait in the context of 
the Gulf crisis. 

13. Government Business for the Shri Satya Pal Malik 
week commencing the 27th 
August, 1990 

22.8.1990 o 04 

23.8.1990 o 17 

24.8.1990 o 02 

@ 14. Government Resolution with Shri Vishwanath Pratap 24.8.1990 0 05 
regard to the setting up the Singh 
National Security Council and 
its functions 

• Members were permitted to ask clarificatory questions. 
@ Also laid on the Table a statement relating thereto. 

40 



51. 
No. 

Brief Subjea 

41 

Name of 
Minister 

Date Time 
taken 

H M 
15. Measures for promotion of em- Shri Vishwanath....... 27.8.1990 0 06 

ployment for the youth in addi- Singh 
tion to reservations for socially 
and educationally backward 
classes. 

16. Budgetary deficit Prof. Madhu Dandavate 

17. Government Business for the Shri Satya Pal Malik 
week commencing the 3rd Sep-
tember. 1990 

18. Correcting the reply given on £ Shri Nitish Kumar 
8tb August. 1990 to Hindi ver-
sion of Starred Ouestion No. 31 
by Sarvashri R.N. Rakesh and 
Manikrao Hodlya Gavit regard-
ing Labour Courts in Delhi. 

19. Certain tax matten Prof. Madhu Dandavate 

20. Non-recovery of Central Excise Shri Anil Shastri 
dues from MIs. I.T.C. Ltd. 

£ Made on behalf of Minister of Labour and Welfare. 

28.8.1990 

31.8.1990 

5.9.1990 

7.9.1990 

7.9.1990 

o 13 

o 01 

o 01 

o 04 

o 03 
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(HI) Maaen ........ m 
(a) Number of matten railed during fint pan - 173 

of Third Session 

(b) Number of matters raised during second part - 25 
of Third Session 

(c) Position regarding receipt of replies 
received from Ministers concerned as on 9.11.1990. 

Total number No. of replies sent to Mem-
of matters bers by Miuisters and copies 
raised endorsed to Lok Sabha Sectt. 

First Session 57 41 

Second Sellion 373 236 

lbird session 
(Part I) 173 78 

(Part II) 25 4 

43 

Percentage of replies 
sent to Members by 
the Ministers 

71.9 

63.3 

45 

16 



21. STATEMENT SHOWINQ TIME TAKEN ON VARIOUS KINDS OF BUSINESS 
TllANSACl'ED DURING PART I OF 11fIRD SESSION 

BIIIineu Tune taken Percen. to the 
total time taken 

H M 

ADJOURNMENT MOTIONS 5 54 4.2 

BILI.S 
(a) Government Bilb ·30 44 21.8 
(b) Private Memben' Bills 7 22 5.2 

BUDGETS 
(a) Railway BudFt 0 10 0.1 
(b) General Budaet 0 04 
(c) Bud&et ill respect of States under 4 30 3.2 

President's rule 

CALLING ATTENTION NOTICES (Rule 197) 4 19 3.1 

DISCUSSIONS 
(a) Half·8ft·Hour Dilcuuions (Rule 55) 2 10 1.5 
(b) Short Duration Discussions (Rule 193) 22 28 15.9 

MATTERS UNDER RULE 377 .,-- 3 40 2.6 

QUESTIONS 17 59 12.7 

RESOLUTIONS 
(a) Statutory Resolutions ·0 10 U.l 
(b) Private Memben' Resolutions 4 59 3.5 

STATEMENTS(Rule3n) 42 1.2 

OTHER MATTERS Such as Oath or A~ation, Papen 35 08 24.9 
laid on the Table, Obituary References, Questions of 
Privileges, Points of Order, Penonal Explanations Etc. 

141 19 100.00 

• JaiDt diKuIIioD took place on certain Statutory ResolutioDi [Vide statement No. 16(ii) SI. 
NOI. 1 to 4) aDd motion for consideration of the coDllCCled Government Bilb [Vide Statement 

. No. 3(i) St. NOI. 2, 11 and 12 respectively). TIlDe taken on jcint diIcuuion bu been shown 
under Govel1llDellt .Bills. 

44 



STATEMENT SHOWING 1lME TAKEN ON VARIOUS KINDS OF BUSINESS 
TRANSACl'ED DURING PART U OF 1HIRD SESSION 

ADJOURNMENT MonONS 
GOVERNMENT Bn.LS 
SHORT DURATION DISCUSSIONS 
MATI'ERS UNDER RULE 377 
MonON UNDER RULE 388 
RESOLUTIONS 

(a> ReaoIution placed tiefore the House by Speaker 

(b> Statutory Resolution 
OlHER MAlTERS Sucb as Oath or Affirmation, Papen 

laid on the Table, Obituary ReferellCleS, Questions of 
Privilep: Points of Order, Penonal Explanations etc. 

/ 

/ 

4.5 

Tune takeD Percell" to the 
tota1 time takeD 

H M 

4 05 
4 23 

4 2S 
0 19 

0 02 

0 01 

2 22 
6 04 

21 41 

18.8 

20.2 

20.4 

1.5 
0.2 

10.9 

28.0 

100.00 


